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OFFICE OF THE DISTRICT LEGAL SERVICES AUTHORITY,
SAMASTIPUR / SDLSC, ROSERA / DALSINGHSARAI AND PATORI

NOTICE

Applications are invited from legal practioners for their empanelment as panel
lawyers. The Advocates who are desirious can send their application in the
prescribed proforma attached herewith. The applicétion have to following points
given below:- | i
1- The application shall be accompanied with proof of the profé'ssional experience
with special reference to the type of case conducted like Civil, Criminal,
Environmental Law, Labour Law, Matrimonial Disputes, Juvenile Delinquency,
Domestic Voilence , Revenue, Company Law etc. However, competence, integrity,

suitability and experience of such lawyers shall be taken into account.
2- Legal Practitioners having 3years or more experience at the bar may apply.

3. The last date of receipt of application is dated 20.03.2021 till 5:00 PM. The
application received after dated 20.03.2021 will not be entertained . The properly
filed applications form shall be received in the office of the D.L.S.A, Samastipur
' 4- Those applicants who are willing to work at S.D.L.S.C, Rosera/ Dalsinghsarai

and Patori shall send their resume in their respective area.
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